0 | TEM NO. 8 COURT NO. 1 SECTION 111

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Speci al Leave to  Appeal (O...... cC No('s) .
19741/ 2015

(Arising out of inmpugned final judgnment and order dated 03/09/2014
in WPC No. 4920/ 2012 passed by the High Court O Del hi At New

Del hi )

UNION OF | NDI A AND ORS. Petitioner(s)
VERSUS

M S. AHLUWALI A CONSTRUCTI ON GROUP Respondent ( s)

(with appln. (s) for c/delay in filing SLP and c/delay in refiling
SLP and office report)

Date : 05/11/2015 This petition was called on for hearing today.

CORAM :

HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTI CE ARUN M SHRA
For Petitioner(s) Ms. Ni sha Bagchi, Adv.

M. R tesh Kunmar, Adv.
Ms. Pooj a Sharnm, Adv.
M. B. Krishna Prasad, Adv.

For Respondent (s)

UPON hearing the counsel the Court made the follow ng
ORDER

Notice on the application for condonation of del ay
as also on the Special Leave Petition.

Tag with S.L.P.(C)No.34872/2014.

(G V. Ranana) (Vi nod Kul vi)
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